vl TEM NO. 5 COURT NO. 6 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
I.A 19/2015 in Gvil Appeal No(s). 9142-9144/2010
RAM S| ROVANI TRI PATHI AND ORS. Appel | ant (s)
VERSUS

STATE OF U. P. AND ORS. Respondent ( s)
(Application for nodification of courté&#39;s order and office report)
Date : 29/01/2016 This matter was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE FAKKI R MOHAMED | BRAHI M KALI FULLA

HON&#39; BLE MR JUSTI CE S. A. BOBDE
For Appellant(s) Dr. Vinod Kumar Tewari, Adv.

M. K. L. Janjani, Adv.

For Respondent(s) M. Sandeep Singh, Adv.
M. Anuvrat Sharnma, Adv.

Ms. Al ka Si nha, Adv.

M. Pulkit M, Adv.

M. Ravi ndra Kumar, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Si nce t he applicants seek nmodi fi cation of order dat ed
09. 09. 2015, we are of t he view that such prayer can only be

consi der ed by t he Honé&#39; bl e Judges of t he Bench, whi ch passed
sai d order.

Ther ef or e, t he Regi stry may t ake necessary st eps for listing
this I.A accordingly.
( NARENDRA PRASAD) ( SHARDA KAPQOOR)
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